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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

SOUTHERN ZONE, CHENNAI

Original Application 300t2024(SZ)

ApplicantIn the matter on its own motion -SUO MOTU based on the
news item published in the Hindu Newspaper dated
27.09.2024 entitled "Munnar Panchayat - Owned dumping
yard continues to be haunt for wild animals"

Vs.

Principal Chief Conservator of Forests (PCCF), Kerala,
Thiruvananthapuam and Ors. : Respondent(s)

REPORT ON OA 3OOI2O24 (SZ) FILED BY THE ENVIRONMENTAI ENGINEER,
KERALA STATE POLLUTION CONTROL BOARD, DISTRICT OFFICE IDUKKI
ON BEHALF OF THE MEMBER SECRETARY KERALA STATE POLLUTION
CONTROL BOARD BEFORX THE HONORABLE NATIONAL GREEN
TRIBUNALAS PER THE ORDER DATED 04.12,2024.

1. I, Reshma Rajendran, aged, 44 years, D/o Rajendran R., working as Environmental

Engineer, Kerala State Pollution control Board (herein after referred to as Board),

District Office, Idukki, do hereby solemnly affrm and state as follows:

2. This report is submitted as per the orders of the Hon'ble National Green Tribunal

dared 04.12.2024 concerning M.nnar panchayat owned dumping yard continues to

be haunt for wild animals.

3. It is with utmost respect that I submit the following information.The alleged

treatment facility mentioned in the suo motto is the waste dumping yard operated by
the Munnar Grama Panchayat located at Kallar Nallathanni in the Idukki District of
Kerala. Mururar is one of tourist destination in Kerala with many hotels, resorts,

home stays and other commercial establishments to meet the tourist demands, The

influx of tourists during the holiday season usually marks an increase in the waste

generated in the area. The solid waste (biodegradable and non-biodegradable waste)

generated in the jurisdiction of the panchayat is collected by the panchayat and

processed in solid waste management facility of Munnar Grama pancha
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waste plant has Resource Recovery Facility (RRF), Material collection Facility
(MCF) and Munnar green compost unit (biodegradabre waste composting unit). The
average quantity of biodegradable and non-biodegradable waste arriving at the plant
per day' as per the records of the panchayat was 4.g0 tonnes and 3.5 tonnes

respectively. The vegetable waste is send to the compost unit and the dry waste is
transferred to the MCF.The non-recyclabre waste and the recyclable plastic are baled

separately and stored; and then handed over to Re-city, a green aid group which has

entered into contract with the panchayat. Biodegradable waste collected is converted
into fertilizer in the green compost unit using inoculum developed to suit the climate
of Munnar.

4. It is humbly submitted that after the Solid waste Management Rules,2016 came into
effect, necessary instructions were issued to all local bodies to ensure that the solid
waste generated in their jurisdiction shall be treated and disposed of in compliance

with the said rules and to comply with the duties of the local bodies. In order to
dispose of the solid waste properly as per Rules, regular interventions were made by
the Board which resulted in Munnar Grama panchayat taking action regarding

legacy waste in the waste management facility. Tender was placed and an agreement

was executed by the Panchayat with Socio-Economic unit Foundation (the agency

identified for bio-mining) on 20.10.2020. It had been observed during the inspection

conducted by the Board officials on 15.03.2023 that the bio-mining was almost

completed.

5. It is respectfully submitted that the waste treatment plant was visited by the Board
official on 09.07.2024 along wirh the secretary of Environment Department and it
was noticed that the garbage collected from different areas of the panchayat was

seen dumped in heaps in the premises of the waste management facility at Kalar.
Accordingly, instruction was issued vide letter dated, 12.07.2024 to the panchayat to
dispose of the waste scientifically as per Solid waste Management Rules,2016 and

report the matter. They were also directed to report the details of solid waste

management in the units functioning within its jurisdiction, current status of Kallar
solid waste management facility, details of solid waste management in Munnar
market. current status of windrow plant and information about illegal waste disposal

in the vicinity of the said plant. copy of the letter is submitted herewith and marked

as Annexure R-5(a).
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a. windrow composting was hindered due to adverse weather conditions, lack
of inoculum' lack of market for the waste currently stored and that operation
of windrow composting would be resumed once weather was favourable.

b. Steps were being taken to handover other food waste to pig farms.
c. Steps were being taken to dispose of the dumped wastes scientifically and

for the bio mining of these piled_up wastes.

d' The rand in which the wasle treatment prant is rocated was reased to the
Panchayat by Kannan Devan Hills plantations Company @) Limited
(KDHP) and acquisition of this rand is under the consideration of the District
Collector as per the orders of the Hon,ble High Court.

e' The Panchayat sha, include solar fencing under its annuar plan, construct
biogas plant for disposing of food waste management, instalr a double-
chamber incinerator for disposar of sanitary waste, to a ocate fund in their
plan scheme for installation of ccrv cameras for monitoring the functioning
of the Kallar Dumping yard from the panchayat Office, once the acquisition
is complete and that the implementation shall proceed without any delay.

f. Appointment of health inspector to oversee and coordinate waste
management operations in Mururar

g. Decision has been made to revamp the RRF in the 2024-2025 plan.
It is humbly submitted that the Board has directed the panchayat vide letter dated
08.10.2024 to report the compriance status of the proposed actions mentioned above.
copy of the letter is produced herewith and marked as Annexure R-s(b). The
Panchayat is yet to submit the report.

It is further submitted that in the absence ofreply from the panchayat, an inspection
was conducted by the Board officials on 05.11.2024 in order to veris the present
status of the waste treatment plant and it was noticed that the mixed waste was
deposited in the bio mined area, two ord vehicles were left at the waste disposal
facility' biodegradable and non-biodegradabre wastes were deposited in pits and the
segregated plastic wastes in bales were kept and that no steps were taken to dispose
them. Also reports \ryere seen published in vemacular newspaper regarding frequent
presence of elephants in the facility area due to inadequate waste management at the
waste disposal facility. As the said matter is of urgent natue, the panchayat was
issued direction to report action taken. The copy of letter was arso made availabre to

8

o

a

n

a
a
o

I



6

the Joint Director of the panchayat to bring the matter to his attention. copy of the
letter is produced herewith and marked as Annexure R_S(c).

9. It is humbly submitted that hotels, resorts, hospitals, industries and other
establishments which come under the consent purview ofthe Board, incruding those

in Munnar Panchayat, are inspected periodically to ensure compliance with
conditions of consent, including those related to solid waste management.

Instructions are issued to the ,nits to rectifo the defects found. copies of such
instructions issued to the units aremade available to the panchayat for taking further
necessary action against such units.

10. It is further submifted that The Honourable High court of Kerala has initiated suo
Motu wrir petition No 32562 of 2024 (s) in relation to human-wildlife conflict in
which the Board is not a respondent. It is reamt that an interim order has been passed

on 25th September 2024 and, the case is being heard.

11. It is humbly submitted that the Board will follow up on the instructions and

directions given to Munnar panchayat for efficient operation of the Kallar
Nallatharuri solid waste management prant and take necessary actions as per Rules.

All that stated above are true to the best of my knowledge information and belief.

Dated this the 1 36day of December 2024

The Environmental Engineer

Kerala State Pollution Control Board

District Office Idukki

On behalfofthe 5th Respondent

roulti
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VERIFICATION

I, Reshma Rajendran, aged 44 years, D/o Rajendran R., now working as the

Environmental Engineer in the District Office of the Kerala State Pollution Control Board at

Idukki, duly authorized to file this reply on behalf of the Kerala State pollution control

Board do hereby veriff on this, the l36day of Decemb er 2024, that all what is stated above

is true and correct to the best of my knowledge, information and belief and is bome out

from the records maintained in our ofrce.

Smt.Reshma Rajendran, Environmental Engineer

District Office- Idukki

Kerala State Pollution Control Board

."::i:ill*ft!ffl$*'
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

SOUTHERN ZONE, CHENNAI

oRrcrNAL APPLTCATTON NO. 300 OF 2024(SZ)

In the matter on its own motion -SUO MOTU based on the

news item published in the Hindu Nervspaper dated 27.09,2024

entitled "Munnar Panchayat - Owned dumping yard continues

to be haunt for wild animals"

Applicant

Versus

Principal Chief Conservator of Forests ECCF), Kerala,

Thiruvananthapuam and Ors. Respondent(s)

AFFIDAVIT

I. Reshma Rajendran, aged 44 years, D/o Rajendran R, do hereby solemnly affirm and state

as follows:
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I am now working as Environmental Engineer in the District office- Idukki of the Kerala

State Pollution control Board at Idukki. I am competent to and duly authorized to represent

the S6respondent in the above case. copy ofthe authorization dated lz.lz.2o24is attached.I

know the facts and circumstances of the cases. The factual submission madehere under in

paragraphs 1 to llofthe reply is true and conect to the best of my knowledge, information

and belief. The legal submissions made there in are made on advice received from counsel.

In these circumstances, it is just and necessary that this Hon'ble Tribunal may be pleased to
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accept the accompanying report on file it is so humbly prayed in the interests ofjustice in

this case.

NTAL ENGINEER
Kerala State pollution Control Board' District Offlce, ldukki

Essaren Building, Anakkodu Jn
Thodupuzha - 685 584

RESHMA RAJENDRAN, DEPONENT

Solemnly afiirmed and signed before me by the literate deponent

Personally known to me on this the 13d day of December 2024 at my office in Idukki.

STANDING COUNSEL FOR THE 5IhRESPONDENT

Adv. Rema Smrithi

Standing Council

NGT South Zone
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Translation of verntcular document ll-S(a)

PCB/IDK/COMP/3,I/09

Very urgent

Dared: 12.07.2024

From

The Enr ironmental Engineer

To

Sub :- Submission of detailed report related lo waste management at Chinnakanal and Munnar regions in Idukki
-Regarding.

Sir.

The Hon'ble Chief Minisler had convened an online meeting on 26.06.2024 to discuss issues including
those related to the mitigation of human-wildlile conflicts in Chinnakanal and Munnar regions in ldukki. A
report is to be submined urgently based on the decisions ofthe said meeting. Forfilingthesaid report, following
details are urgently required lo be made available to this oflice.

I ) Details of hotels/resortVhome stays operating in Munnar Panchayat.

2) The solid waste treatment facility for both wet and dry waste of the currently operating resorts
(including own & common facility).

3) Curlent status of Kallar solid waste management system.

4) Details of solid waste management in Munnar market.

5) Current status ofwindrow plant and information about illegal wasle disposal in the vicinity ofthe said
plant.

Also, during the inspection conducted on 09-07.2024 along with the Secretary of Environment
Department at Munnar Waste Management facility located at Nallathanni Kallar, the garbage collected from
different areas of the panchayat was seen dumped in heaps in the premises. Steps shall be taken for their
scientific disposal and the same shall also be reported to this office urgently.

Yours faithfully,

sd/-

ENVIRONMf, NTAL ENGINEER

The Secretary

Munnar Crama Panchayat.
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Translation of vernacular docunrent R-5(b)

PCBNDK/COMP/34l09

From

Dated: 08.I0.2024

The Environmental Engineer

To
The Secretary
Munnar Grama Panchayal.

Sub: - Wasle management in Munnar region- Regarding

Ret' : Letter dated 24.07.202{ received in this olllce tiom the Pancharat.

Sir,
Your attention is invited to lhe above subject and reference. In the above indicated letter, it was informed by

you that the panchayat is taking sleps to bio-mine the waste accumulated in the Kallar wasle collection yard, status of
windrow composling disposal method for other food waste, construction of biogas plant for food waste disposal,

double chamber incineralor for sanitary waste disposal, CCTV camera insiallation at Kallar Dumping Yard and RRF

renovation. Please repon the current slatus ofthe said matters to this office.

YoLrrs lirithlirllr'.

sd/-

E\VIRON}I T]NT,.\L ENGINEf R

|qrr
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Tr:rnsl:rtion of vernacular docunrent R-5(c)

Very urgent

Dated: 22.11 .2024

From

The Environmental En-qineer

Trl

The Secretary

Munnar Grama Panchayal

Sub:- \\'aste managemenl in Nlunnar region- Regarding

Rel':- I ) This otilce leuer ol'eren number dated l:.07.1011.

l) Lener dated l-1.07.101.1 received in rhis otlice liom the Panchaval.

3 ) This olllcc ldter of even nurnbc-r dated 08. I 0.l0ll.
-1) \lathrubhumi daily' r.*eu spaper anicle on I 3. I I .l0l.l.

51 Lener \o. Vanam-D l/l I 9/102.1-Vanarn dated 16. I I .202-1 regarding aclion on mitigation of human

rrildlif'e contlict in ldukki Chinnakanal. Nlunnar regions meeting decisions from the Additional Chief

Sccrctary.

Sir.

Your atlenlion is invited to the above subject and ref'erences. During the inspection conducted on 09.07.2024

alons lith the Secrctary ofEnrironmcnt Depanment. the garhage collected tiom diilerent areas ofthc panchayat was

seen dumped in heaps in the premises ol lvlunnar \\'aste l\.1anar:ement t'acility located a1 Nallathanni Kallar and

inslructions \\err- gi\en tiom this otlice vide ref(l) regarding their scientitic disposal. Vide ref cited (2), it was

inlonned b1 lou that thc panchalat is taking stcps to bio-mine the rvaste accumulated in the Kallar rvastc collcction

_v- 
ard. status of*indrou composting. disposal method fbr other lood *aste. construction olbiogas plant for food rvaste

disposal. double chamber incinerator lbr sanitary *aste disposal. CCTV camera installation at Kallar Dump;ng Yard

and RRF renovation.

Vide ref cited (3). ;-'ou rvere directed to report the current status of the above mentioned mafiers to this office.

During the inspection conduct

r.t

edb the Board n 05.1 1.2024 at the Munnar waste treatment plant, it rvas

,L
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noticed that lhe mixed waste was deposited in the bio mined area, 2 old vehicles were left at the waste disposal facility,

biodegradable and non-biodegradable wastes were deposited in lhe pits made for the construction of FSTP and the

segregated plastic wastes in bales were kept and that no steps were taken lo dispose lhem. Vide refcited (4) it has been

reponed in the newspap€r that the presence ofelephants is frequent in the area due to inadequate waste managemenl

at the waste disposal facility. Vide ref cited (5), report has been called for decision taken in the online meeting

conducted by the Hon'ble Chief Minister on 26.06.2024 to discuss issues including those related to mitigation of

rvildlile human conflicts in ldukki Chinnakanal and Munnar regions. As the said matter is of urgent nature, please

report the action laken by the panchayat in relalion to the matter and lhe current stalus.

Yours faithfully,

sd/-

E\\'IRO\ }IT]\'I.\L T]NG INEER

Copy:-
The Joinr Director,
Local Self-GovemmentDepartment,
ldukki
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